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New Delhi this the 25th day of Cfctober, 1994

THE HON'BLE 5HRI JUSTHE 3. C. MATHUR , GHABMaN
THE HON'BLE SHRi P. T. THBUVE^GADA^i, M£JViBEB(A)

R, K. Shai ma 3/0 3. P. Shai ma,
R/0 E-61, South ,Anarkali,
Ghander Bhav^/an, Delhi-53, •** i/^piicant

By Advocate Shr i 3. K. Gupta

Versus

l.~ Shri N. Vithal, Secretary,
Department of Telecommunications,
Sanchar Bhawan, New Delhi.

2. Shri H. S. Scdhi,
General Manager ,
TeleCiom,^ LQdhia'nar

3, Shri L. G. Aggarwal ,
Ghief General Manager,
Mahanagar Telephone Nigam Ltd.,
J^urshidlal Bhawan,
New Delhi. ... Respondents

By Advocate Shri V. K. Rao

O R D E R.

Shri Justice 3. G. Mathur —

Learned counsel for the applicant states that

the judgment of the Tribunal has since been complied

with. This application is accordingly rejected as

infructuous. Notice issued is discharged.
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( P. T. Th iruvengadam ) ( 3. C. Mathur )
/as/ Member (a) Ghairman


